
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.P No. 6el(MAHIl2016

CORAM: Present: SHzu B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALIASENAPATHY
MEMBER (T}

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAI{Y LAW TRIBUNAL ON 05.01.2018

NAME OF THE PARTIES: M/s. Harmony Holdings Limited
v/s.

M/s. RT Exports Limited & Ors.

SECTION OF THE COMPANIES ACT: 241,242 of t}re Companies Act, 2013.

S. No. NAME DESIGNATION SIGNATURE
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For the parties have reported that they would be in a position to file

Consent Terms by 21't February, 2018, at their request, list this matter on

22.2.2Ot8 for reporting Settlement.
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. NALLASENAPATHY
ember (Technical)

B,S,V. PRAKASH KUMAR
Member (J udlcial)
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